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^  ÎTJT I ^  t°
^n^o, ^ o  ^ o  tn>? ^fto ?TTfo % 5 ^  
’(TFT ?ftT fkTTRRTt M  ^
^51% «l'tl*ri <l*Tl ^  I ^  ?R> ftiTW ^  V tf 
»l^ ^  *T̂  ^  »TRft ?R> *̂T
*»c|rdTt ^  fVTTOT T ^ T  5ft

( n )  JTR^ftir 5FRW #  SR!T #  
m  ^  f^?p f w  t  ^
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D epartmental C atering at Itarsi

905. Shri Kamath: Will the Minister 
of Railways be pleased to state:

(a) whether it is a fact that Ballabh- 
das Easwardas has been served with 
notice terminating his catering con­
tract at Itarsi Junction (Central Rail­
way);

(b) if so. whether the catering at 
that Station will be done department­
ally; and

(c) if not, the proposal under con­
sideration for catering at Itarsi Junc­
tion?

TI1C Deputy Minister of RaOways 
and Transport (Shri Alagesan)^ (a)
Yes.

(b) No.

(c) The catering is proposed to be 
undertaken at this station through 
other contractors.

Sh ippin g  C orporations

906. Siirimati Tarkesliwari Sinha:
Will the Minister of Transport be 
pleased to state:

(a) when the two new shipping cor­
porations are going to be registered 
by Government; and

(b) the amount of their authorised 
as well as paid-up capital, the routes 
which the ships of these two corpora­
tions will serve and the number of 
ships together with their gross Regis­
tered tonnage which are intended to 
be purchased for these two new cor­
porations?

. Tlie Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b) There is at present no propo­
sal before the Government to start 
two new shipping corporations. What 
is proposed is to set up a second Ship­
ping Corporation in addition to the 
existing Eastern Shipping Corporation 
Ltd. This proposal is still in the initial 
stage of consideration and it is not 
possible at this stage to furnish the 
details asked for.

Sh ippin g

9CT7. Shrimati Tarkeshwari Sinha:
Will the Minister of Transport be 
pleased to state;

(a) the arrangements that are pro­
posed to be made for the participa­
tion of Indian ships in the private sec­
tor and Indian ships in the public sec­
tor for the carriage of cargo between 
Russian and Indian ports, and the 
number of ships together with their 
gross registered tonnage which are 
proposed to be placed on this route 
both by the public and the private sec­
tors; and
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(b) the total quantity of cargo which
II exfccted to be imported from Rus­
sian ports to India and the total quan­
tity of cargo that is expected to be 
carried from Indian ports to Russia 
during the years 1956 and 1957?

The Dqpnty Minister of Railways 
and Tnuisport (Shri Alagesan): (a)
A copy of the Agreement signed on 
the April, 1956. between the 
Government of India and the Gov­
ernment of the Union of the Soviet 
Socialist Repulics, containing the de­
tails for the maintenance of a regular 
shipping service between Indian ports 
and the Soviet ports is attached. [See 
Appendix VIII, annexure No. 16.]

(b) The total cargo to be imported 
from the USSR is expected to be about
3.50.000 tons per year and that to be 
exported from India would be about
50.000 tons per year during the two 
years. It is expected that cargoes for 
export to certain Central European 
countries will also be available for 
carriage by the new shipping line.

H aj P ilgrim  Sh ips

908. Siurimati Tarlcesliwaii Sinlia:
Will the Minister of Transport be 
pleased to state whether the Govern­
ment of India are going to run ships 
either in 1956 or 1957 for the carriage 
of Haj pilgrims between India and 
Jeddah and if so, the numoer of ships 
proposed to be employed for this pur­
pose?

TTie Deputy Minister of Railways 
and Transport (Shri Alagesan): The
matter is at present under considera­
tion in connection with the proposal 
to set up a second shipping corpora­
tion.

Sh ippin g  C orporations

999. Shrimati Taciceshwari Shiha:
Will the Minister of Transport be 
pleased to state;

(a) whether Government contem­
plate the starting of another shipping 
corporation for the carriage of cargo 
in overseas trades as tramp ships and 
if so, the number together with their

gross registered tonnage of the ships 
which the Government propose to em­
ploy as tramp ships in the overseas 
trades of India; and

(b) the number of tankers which 
Government propose to purchase to­
gether with the gross registered ton­
nage of each which Government would 
themselves employ and operate for the 
carriage of refined products on the 
coast and for the import of crude oil 
from abroad?

Ihe Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
A proposal to set up a second ship­
ping corporation is now under consi­
deration. No firm decision has been 
taken whether this corporation when 
set up should operate tramp ships ex­
clusively or run regular liner services.

(b) Government have decided to ac­
quire through the Eastern Shipping 
Corporation Ltd. two medium size 
tankers of about 6,000 GRT (8,500 
DWT) each and operate them on the 
coast f^r Jhe carriage of refined pro­
ducts o ft-^ e  basis of time-charter 
to the Oil Refinery Companies in 
India. There is no proposal at present 
for the acquisition of tankers for brin­
ging crude oil from abroad.

Sh ippin g

910. Shrimati Tarkeshwari Sinha:
Will the Minister of Ttansport be 
pleased to state:

(a) the total quantity of cargo in 
dead-weight tons, the total number of 
passengers together with the amount 
earned by the carriage of cargo, and 
the total amount of passage money 
earned by the carriage of passengers 
in the coastal trade of India during 
the last three calendar years 1953.
1954 and 1955; and

(b) the figures of earnings for carri­
age of dry cargo and the refined pro­
ducts of the refineries carried on the 
coast, separately by Indian and foreign 
ships?

The Deputy Minister of Railways 
and Transport (Shri Ahigesan): (a)
and (b) A  statement is attached giv­
ing the required information to the




